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Tlyushin Aircrafis

=#189. Shri Ajit Singh Sarhadi: Wi.
the M:nister of Defence be pleased t>
stete:

(a) whether total supply negotiated
‘of Ilyushin Aircrafts from Soviet
‘Russia has reached India;

(b) if so, whether our indian per-
sonnel are handling them;

(c) whether any further supply is
-expected; and

(d) if so, when?

The Minister of Defence (Shri
Krishna Menon): (a) No, Sir. Onlv
a part of the contracted supplies has
been received.

(b) The aircraft received s: jar are
operated by I.A.F. personnei.

tc) Yes, Sir. The balance of the
supplies outstanding under the con-
tract of purchase.

(d) The deliveries are expected to
be completed shortly.
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Liquid Gold

*190. Shri Pangarkar; Wiil th2
Minister of Steel, Mines and Fuel b:
p'eased to state:

(a) whether it is a fact that the
O11 and Natural Gas Commission pro-
poses to set up a museum-cum-infor-
mation centre at its regional office
Baroda to inform the pubiic about
the search for ‘liquid gol!’ in  the
country; and

(b) if so. when the proposai will
materialise?

The Minister of Mines and 0il
(Shri K. D. Malaviya): (a) «nd (b).
The proposal is under consideration.

Polytechnics for Women

Shri Subodh Hansda:
Shri Nek Ram Negi:
shri 8. C. Samanta:
*191 Shri Ram Krishan Gupta:
"\ Shri Chuni Lal.
Shri Ajit Singh Sarhadi:
Sardar Igbal Singh:
L Skri A. M. Tariq:

Will the Minister of Scientific Re
search and Cultural Affairs ve pieased
ty state:

(a) whether it is a fact that a few
Frlytechrics, exclusively for women
will be ecstablished during the Third
Five Year Plan period;

(b) if so the number of such Poly-
technics to be established;

(¢) in which States theve institu-
tions will be located; and

(d) other details of the scheme?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) to (c). It is proposed that
twenty-four such polytechnics may be
established in the country ip the
States of Andhra Pradesh, Assam
Bihar, Gujarat, Kerala, Madhya Pra-
desh, Madras, Maharashtra, Mysore,
Punjab, Uttar Pradesh, West Bengal
and Dethi.
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‘d) A copy of the mode! schemc
for polytechnics for girls is availabls
in the library of the Sabha.

{.vans and Granis to India from Yapan
oy

*192. Shrimati Parvathi Krishnan:
‘Will the Minister of Finance be
pirased to state:

(a) whether his attention has been
drawn to the report in Times of
india 10th May, 1961 in which itis
stated that Senator J. William Ful-
bright, Chairmar. of the Frrcign Re
lations Committee has suggested to
the State Department that Japan
<.ould discharge its debt to the
United States by making loans of
grants to India;

(b) whether Government has re
c.ived any  proposal regarding i*
f'om the State Department cf USA
and

(c) if so, the details thercui”

The Deputy Minister of “inance
(Shrimati Tarkeshwari Sinha): (a)
Yes, Sir.

(b) No, Sir.
(c) Does not arise.

Centenary Celebrations of Archaeo-
logy Department

+103 J Shri Subbiah Ambalam:
199, 7 Sardar Igbal Singh:

Will the Minister of Scientific e-
search and Cultural Affairs b= pleas-
ec to refer to the reply pgive:, +
Sierred Question No. 1671 on the 21st
April, 1961 and state:

(a) whether the list of invitees
from abroad to attend the Cenetenary
Celebrations of the Department of
Archaeoiogy has since been finalised;
.and

(b) if so, the details thereof?

The Deputy Minister of Scientific
Research and Cultural Afairs (Dr. M.
M. Das): (a) Yes, Sir.

(b) Lists are laid on the Tusble of
t:¢ House. [See Appendix I, an-
rexure No. 32].

Conference of Chief State Electoral
Officers

shri Narayanankutty Menon:
*194. { Shri Punnoose:
Shri Damani:

Will the Minister of Law Lc pleas-
ed to state:

(a) what are the decisions taken by
the conference of Chief State E.ec-
toral Officers held at Nanital in May
1¢61; and

(b) whether any final decision has
been taken regarding the next gen-
eral elections?

The Deputy Minister of Law (Shri
Hajarnavis); (a) A conference of the
Chki:f Electroal Officers was held at
Naini Tal on the 28th and 29.h April,
and the 1st May, 1961. No decisions
were taken or were intended to he
teken; only veiws were excianged on
matters relating to the praparation of
electoral rolls and the conduct of the
fcrthcoming general elections.

(b) The reference is presumably to
the dates for the next genural clect-
icns. In the nature of things it 1c not
possible to decide frally at this stage
the programme for the nex* general
elections. However, after taking into
consideration all the aspects of the
guestion, the Election Commission l:as
ccme to the provisional — cerclusion
that the last week of Febrvury 1962
would be the most convenient period
for the purpose except in the snow-
bound areas of Himachal Pradesh and
Kulu sub-division where noliing is
likely to take place sometime in
April, 1962.
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